
 

Subject: Draft Food Safety and Standards (Food Product Standards and Food Additives) Amendment Regulation, 2015 

regarding Harmonization of standards for food additives for use in certain food categories or individual food items. 

[Amendment in the Food Safety and Standards (Food Product Standards and Food Additives) Regulation, 2011: in chapter 3 

relating to substance added to food and Appendix A relating to List of Food Additives]. 
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